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                      CRIMINAL APPEAL NO(s). 831 OF 2010

TAKDIR SAMSUDDIN SHEIKH                               Appellant (s)

                   VERSUS

STATE OF GUJARAT & ANR.                               Respondent(s)

(With office report )

WITH APPEAL(CRL) NO. 832 of 2010
(With appln. For bail and with office report)

Date: 19/10/2011    These Appeals were called on for hearing today.

CORAM :
          HON’BLE DR. JUSTICE B.S. CHAUHAN
          HON’BLE MR. JUSTICE A.K. PATNAIK

For Appellant(s)      Mr. Vikash Singh, Adv.
                      Ms. Charu Mathur,Adv.

                      Mr. Nachiketa Joshi,Adv.

For Respondent(s)
                         Ms. Hemantika Wahi,Adv.
                         Ms. Jesal, Adv.

            UPON hearing counsel the Court made the following
                                O R D E R

                   Arguments heard.
                   Judgment reserved.

               (Sonia)                             (M.S. Negi)
             Sr. P. A.                             Court Master


